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and the plane carries about 70 passen
gers. SO .........

MR. DEPUTY CHAIRMAN: Let us wait
for the Minister's statement. That would be
better. You don't have full information. Let
us wait.

SHRI G. C. BHATTACHARYA: I want to
know whether he is going to make a
statement.

MR. DEPUTY CHAIRMAN; I think he
will make a statement. Let us wait for it. You
cannot furnish the information correctly.

SHRI G. C. BHATTACHARYA: That is
all right. If they are giving a statement, then it
is all right.

CALLING ATTENTION TOA
MATTER OF URGENT PUBLIC
IMPORTANCE

Agitation for "Khalistan' and steps
taken by Government in this Regard —
contd.

SHRI ARVIND GANESH KUL-KARNTI;
Sir, I have a submission to make before we
start. When you adjourned the House for
lunch, you gave a ruling that the Call-
Attention will be replied to not as usual, but a
new convention will be established when the
Minister will reply to all the queries at the
end. Sir, with all humbleness I would request
you, please, for heaven's sake, don't break the
convention. You ask us that we speak only for
two minutes.

What, Mr. Secretary-General? Why are
you advising the Chair?

MR. DEPUTY CHAIRMAN": He is not
advising. His advice is always available to
you.

(Interruptions)
SHRI SAT PAUL MITTAL (Punjab) :
Should he go by your advice only?

(Interruptions)
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SHRI SUNDER SINGH BHANDARI
(Uttar Pradesh): Yes. We have a right.

SHRI ARVIND GANESH KUL-KARNTI: I
have got every right to say. Sir, I would only
request you. The difficulty rose not because
of Mr. Mathur, but because of the Minister
taking 50 minutes. I would only request you
to see that—the Leader of the House may be
advised—the Minister should be to the point.
Historically, who is Zail Singh, we know
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SHRI ARVIND GANESH KUL-KARNI:
Sir, please do not break the convention.

MR. DEPUTY CHAIRMAN: I have no
intention to break the convention.
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MR. DEPUTY CHAIRMAN: Please
give only pointed answers.
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
Pointed answers only because it has
already been discussed in this House
at length............

fHT grA1T § qar AqwEAT ..

SHRI V. GOPALSAMY (Tamil Nadu):
Why should we be deprived eof hearing in
English?

SHRI YOGENDRA MAKWANA: All
right. Because he is particular about the
language, I thought that I should do so.

st fim w2 mv: A, A
s & afer

SHRI YOGENDRA MAKWANA: All
right. You are conceding for his benefit.
Government is making all necessary enquiries
about it. Our intelligence agencies are
working on it to find out who are behind this
movement. At the same time, the Home
Minister has, while replying, pointed out that
there was an involvement from Pakistan; that
he has made very clear in his reply to Mr.
Mathur. But at present there is nothing
concrete with us, there is no specific proof, to
identify a particular agency involving in this
movement.

The second question is regarding the
involvement of Pakistan, and I said that it has
already been replied to by the Home Minister.

About extradition of those who hijacked
the plane, the Government of India is taking
up the matter with the Pakistan Government.

ot fmr = w3yl
wdtza, ars §3 gar F, 2 a7 faar
g ,dm ar frar 2.9m% JA@ 7 |
SHRI YOGENDRA MAKWANA: We
have taken wup the matter with the

Government of Pakistan for handing them
over to us.
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SHRI B. D. KHOBRAGADE: But the
Pakistan Government said no.

SHRI YOGENDRA MAKWANA: But so
far they have not handed them over to us.

Regarding Canada, the Home Minister has
replied that he had a talk with the Minister of
the Canadian Government. Now they have
said that they would not allow them to stay in
Canada. But at the same time, regarding the
Commonwealth, as you have pointed out, we
will consider.
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That has been replied to.

SHRI YOGENDRA MAKWANA: T said
that he has already said that in reply to Mr.
Mathur.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Mr. Deputy Chairman, Sir, by
the oath which every Member takes when he
enters the portals of this great hall, he pledges
to uphold the sovereignty and integrity of
India. Now when a situation has arisen where
that sovereignty and integrity is sought to be
threatened by fissiparous tendencies and by a
persistent demand, albeit by a small section,
for a separate "Khalistan", a separate "Khalsa
Raj", I think it is our duty not only to
deprecate, it here, not only to condemn it in
the strongest possible language, but also to
take such other measures as would effectively
weed out the poison from.
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(Murlidhar Chandrakant Bhandare.)

the political system of our country. I think
everybody will agree with me that we are very
proud of Sikhs. They are a very leading
community in our country. By the zest that
they show for living, by the valour...
(Interruptions) Unfortunately I find that
excepting the most charming of them and the
independent nominated Member, those whom
I would have liked to be here are not here.
(Interruptions)'

MR. DEPUTY CHAIRMAN: Dr.

Siddhu is there.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: I did not see him. I wish they
were here because we are proud of them. By
their zest for life, by their extremely hard work,
by their ability to assimilate, they have made
such a great impact in my home city of
Bombay. We are really proud of them. They
have laid down their lives for the nation. Their
contribution particularly to the Armed Forces
is significant. And there is no question of
doubting their loyalty. In fact, one must praise
their valour and loyalty to the nation.
Therefore, it is all the more regrettable that a
section of such valorous and patriotic people
should raise this anti-national cry. But from the
statement which has been given by the Home
Minister, I think he is inclined to take a rather
complacent view of the matter, over which I
disagree. I do not think that this is a matter
which can be slurred over, or it is a matter
which can be just ignored by saying that there
is no internal support and that such support as
is there is really outside India. I think the
whole thing has to be seen in the context of the
continuous development since the call for
"Khalistan" has been made and the hijacking of
the plane. It is important to remember that as
early as in March, 1981 the Prime Minister
said: "While we should not get excited, it is
necessary to be vigilant and ensure that this
movement does not grow." Again in April
1981 the Prime Minister again ordered that
"some action should be taken, but careful
thought is needed."

Now this was the position in March and April
1981. And the events which have happened
subsequently, like the hijacking of the plane
and the open and ruthless violence and
defiance in our country go to indicate that this
evil is taking a deep root in our country and
unless this cancer is removed by very vigilant
and very strict action, it will be extremely
difficult to contain this in future. (Time bell
rings) One more aspect, and then I will frame
my questions.

MR. DEPUTY CHAIRMAN: No, no.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: This aspect is very important.

MR. DEPUTY CHAIRMAN:
conclude now.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Because this is an important
aspect...

MR. DEPUTY CHAIRMAN: No, I will
not allow. You put questions. That is all right.
Don't make a speech.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: We are passing through very
uneasy times, you will' agree with me, and
there is no denying the fact that certain foreign
powers are interested. ..

MR. DEPUTY CHAIRMAN: That, part
has been answered.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: No, it has not. I do not accept it
because I want to ask him a few things.

MR. DEPUTY CHAIRMAN: Please put
questions. That is all right.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: I think there is a deliberate
attempt, by funding, by propagating, by giving
even political asylum. Now this is being used
to have political asylum and to claim
themselves as political refugees in countries
where they cannot live because their visas
have expired. Now this is quite a serious
matter and I think the time has come to look
into this foreign hand very carefully and

Please
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not just brush it aside by saying that we are
still getting at some positive evidence. One
more thing I want to point out. For example,
Hazara Singh was convicted and given ten
days. The whole thing becomes a farce. You
make a hero a martyr out of nothing. All that I
am saying is that the Government should take
a sterner action. I am glad that we have a
Government headed by the Prime Minister of -
a party which is the most secular party in the
country. Therefore, may I ask the honourable
Minister what steps the Government proposes
to take (1) for strengthening of the intelligence
agencies of the Centre, of the States, and even
the international intelligence, to keep a strict
watch on the situation and take preventive
action, and (2) for curbing the protagonists of
Khalistan in our country as well as outside?

MR. DEPUTY CHAIRMAN: There are
only two questions to be replied.

SHRI YOGENDRA MAKWANA: At the
outset let me clarify that the Government is
not complacent as the honourable Member has
described, in this issue. Then he talked about
Hazara Singh. He has been arrested. The hon-
ourable Member put only two questions. One
is regarding strengthening of intelligence
agencies. | wanted to tell him that we are
strengthening our intelligence agencies inside
and outside the country in order to find out
those who are connected with and those who
are helping this movement. The other point
that he made is about curbing all these
secessionist activities inside and outside the
country. There also I can tell the honourable
Member that we are taking all necessary steps
for curbing such activities.

SHRI ARVIND GANESHJCULKAR-
NI: T am in a bit of difficulty, because
if Mr. Zail Singh had been here to re
ply, I would have enjoyed taking some
information from him
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SHRI B. D. KHOBRAGADE: Mr.
Makwana can give that information.

SHRI ARVIND GANESH KULKAR-NI:
But there is a difference of style. Mr.
Makwana has a different style....

MR. DEPUTY CHAIRMAN: Without
enjoyment.

SHRI MURLIDHAR CHANDRAKANT
BHANDARE: Which style do you want?

SHRI ARVIND GANESH KULKAR-NI: I
would like the Zail Singh style. It is better to
talk to Mr. Zail Singh;
it is a pleasure...

MR. DEPUTY CHAIRMAN: You may
talk to him outside.

SHRI ARVIND GANESH KULKAR-NI:
Outside? What is the use of talking to him
outside? What he speaks here is naturally
quoted in the Press and naturally we get more
popularity. That is the point.

Anyway, now let me come to the point. I
really take this Calling-Attention with a
serious view, because this is not a casual
problem, this is not a demand being casually
made. I think after a long time Mr. Bhandare
spoke out really the truth, that the Government
is complacent. I think that the Government is
complacent. I do not say whether Mr. Zail
Singh is complacent or Mr. Makwana is
complacent. It is complacent in the sense that,
as my friend pointed out at the outset, Punjab
is a very sensitive State, is a border State; for
thousands of years these Punjabi people have
saved this country from the onslaughts of
invaders right from the Mughals and we
should be very grateful to the Punjabi people,
not only have we to be grateful, we have to
give respect to their sentiments. Now, why has
all this grown? Why has this tussle grown?
Right from 1951 or whatever history there is,
the demand was there. When Pandit Ja-
waharlal Nehru was the Prime Minister, he
had an objective view of looking at the
problem. I do not blame Mrs. Indira Gandhi. I
do not mean to say that she has taken any non-
objec-
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(Shri Arvind Ganesh Kulkarni.)

tive view. I do not blame her. But the point
here is, what is happening here is, it is the total
approach of the Government and your party
which has created this situation, and it has got
its own way. Since the Akalia lost power, they
thought that they have got no say in the
politics of Punjab. Perhaps that might be there.
But there is a division in the Akalis;
Longawalla group, Jernail Singh group,
various groups, one party trying to help the
Jernail Singh group and the other helping
gome other group. Your Government is
complacent because right from the murder of
the Nirankari Baba, you have done very little
to convince the Punjabis that the Government
is serious about the matter. The problem seems
to be between Hindus and Sikhs as well as
among the Sikhs themselves between the Jats
and the minorities. I have spoken to many of
my Punjabi friends and this is the problem as [
see it.

I want to know from Mr. Makwana why the
Government is complacent. Complacency is
not only in the handling of the situation, but
complacency is also in the bad strategy
employed by your Party. The bad strategy is to
take political benefit of the whole unrest in
Punjab. For Heaven's sake do not do it.
Whatever you are doing in Assam or Punjab or
Kerala is to take political advantage. This way
you will only ruin the country and the seces-
sionist tendencies will only grow. To day the
Prime Minister and the Home Minister are
having talks. Have they not realised that the
base of fanaticism in Punjab is being
strengthened today? What have you done
about it? Their objection is not only to
smoking. The ladies should not go to movies,
and they should not wear skirts, and what not.
Are we going to perpetuate Khomeni in
Punjab? Mr. Zail Singh gave an interview to
India Today and there it is said that
Gurudwaras are being used for hiding anti-
social elements and murderers. Not only that.
Gurudwaras are being used to store smuggled
goods, charas, etc. Guru-

dwaras which are meant for religious worship
are used for these evil purposes. ...

SHRI SAT PAUL MITTAL: What do you
suggest to stop these?

DR. (SHRIMATI) RAJINDER KAUR
(Punjab): Mr. Deputy Chairman, he is
saying.......

SHRI SAT PAUL MITTAL: He is saying
that Gurudwaras are being used for sheltering
criminals and storing charas, etc. He is saying
that.

DR. (SHRIMATT) RAJINDER
KAUR: That is why I say that instead of
making allegations, he should make some
positive suggestions.

SHRI ARVIND GANESH KULKARNTI:
For the information of Shrimati Rajinder Kaur
and my great friend there, Mr. Sat Paul Mittal,
I am not saying that. Look at this magazine—
India Today. This is Zail Singh's interview
published in India Today. He has stated that
Gurudwaras are being misused. This is the
photo of Dar-bara Singh. He says Gurudwaras
are being misused. Being a Chief Minister or
the Home Minister, they cannot go to the
length as I could go as a Member of
Parliament representing the people. I have
spoken to various friends from Punjab like Mr.
Sat Paul Mittal. He might not have said this. I
have given the clue from where I am quoting.
So please do not talk loosely. What I was
saying is that religious fanatism has to be put
down with a strong hand. Unless it is done,
you may not be able to solve this sensitive
problem of Khalistan. Then, Sir, I come to my
next point. I have got one or two good words
for Mr. Zail Singh because during Mr. Zail
singh's Chief Ministership from 1970 to 1977
or so, it was really a peaceful period for Pun-
jab and Mr. Zail Singh really managed the
problem. I say this because in this interview it
is mentioned that he started many institutions
to help the people and he tried to heal the rift
between the various communities and he was
successful. But now, Sir I do
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not known what has happened to him. Mr.
Makwana, you kindly listen to me. You can
talk to Mr. Bhandare later on.

SHRI YOGENDRA MAKWANA: I am
listening to you. He is only saying that you are
giving good suggestions.

SHRI ARVIND GANESH KULKAR-NI:
Sir, I want to know whether it is a fact that the
54th Sikh Educational Conference demanded
Khalistan. Is it a fact? Is it a fact that very
recently, the 54th Sikh Educational Confer-
ence demanded Khalistan? If it is a fact, then
it shows to what extent the poison has gone.
That is why my friends say that you are very
complacent and that is why your good friend,
Mr. Bhandare, made those remarks. Then, Sir,
I came to the question of Mr. Vajpayee's
remarks at Belgaum which Mr. Mathur was
trying to deny. I object. He is reporter to have
said that the rift between Mr. Darbara Singh
and Mr. Zail Singh is fomenting this trouble.
Sir, the ruling party, Congress (I), is ridden
with all sorts of rifes. But, whether they will
go to the extent of damaging the interests of
the nation, I have not got any personal
knowledge about that. Whether what Mr.
Vajpayee said is right or wrong, whether he or
somebody else engineered this or not, it is a
rumour and the rumour is a thick rumour. So,
once and for all, Mr. Zail Singh has to see to it
and the Prime Minister has to say that with all
her power she will put down all this rift and
personal rivalry being used to discredit and da-
mage the interests of the nation.

Then, Sir, I come to the last point,
Something has been stated in the Punjabi
papers. I can also quote from them, Sir. But I
do not want to do so now. Mr. Makwana. the
entire thrust of my speech is that with regard
to this demand for Khalistan, whether the CIA
is interested in it or somebody else is
interested in it, it is your job and it is for you
and for the Government to put it down. But it
seems that a minority among the Punjabis,
which is fanatically religious has to be dis-
couraged and people like Mr. Longo-
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wal or people who are good have to be
encouraged if you want to solve this
problem.

SHRI YOGENDRA MAKWANA: Sir, he
has put only two questions. But, before
answering them, I would like to tell that he
made a very fantastic statement that my party,
the Congress (I) Party, is taking benefit out of
this movement. My colleague has at length
described about the involvement of the
different political parties in this move-ment.
So, he has made it very very clear and I need
not clarify that issue any further. Now, Sir, one
thing he has pointed out and it is regarding re-
ligious fanaticism. Under our Constitution, Sir,
we have given certain freedom, religious
freedom, to the people and we cannot interfere
with the religious matters unless they become
a law and order problem. Unless there is
something which harms public order, we will
not be in a position to interfere in the religious
matters. Whether they will ask the ladies not to
go to cinemas or whether they will ask them to
put on 'burkha', is their business and it is not
for us to say anything and it is not the job of
the Government. The Government cannot in-
terfere.

SHRI ARVIND GANESH' KULKAR-NI:
Mr. Makwana, please tell me Whether there is
any instance like this In the entire history of
this country during the last 32 years or so. The
Government wanted to arrest Mr. Bhin-
dranwala. Order is issued and he is not there.
And then he is there and he is arrested and this
drama goes on. Has there been any occasion in
the history of this country during the last 32
years or so when such a thing has happened?
You please tell me.

DR. (SHRIMATI)
KAUR: I also wanted to say. ..
(Interruptions)

RAJINDER

MR. DEPUTY CHAIRMAN: You can
speak when your turn comes, Madam. Let
him reply first.

SHRI YOGENDRA MAKWANA: Sir, I
was discussing the religious freedom
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[Shri Yogendra Makwana]
given to the people in our Constitution
and since it is enshrined in our Cons
titution, it is not possible for the Gov
ernment to interfere in the religious
affairs of the people. Whether they
will allow the ladies to go or not to go
to the cinemas or they will ask them
to put on 'burkha', these are all their
own matters and we cannot interfere.
Now, so far as the Sikh Educational
Conference is concerned, 1 would say:
Yes, some speeches were made and
some resolution was passed. But, later
on, the Chief Khalsa Dewan------------

DR. (SHRIMATTI) RAJINDER
KAUR: No resolution was passed ..................
(Interruptions). It is wrong to say that such a
resolution was passed. (Inter-ruptions).

' MR. DEPUTY CHAIRMAN: You can say
that when your turn comes. Please take your
seat. Let the Minister reply. Yes Mr.
Makwana.

-" SHRI YOGENDRA MAKWANA: Then,
the Khalsa Diwan has countermanded that
Resolution which was passed by the Sikh
Education Conference. Now, so far as taking
shelter in gurudwaras is concerned, the Chief
Minister has already approached and two of
the accused, one Mr. Hazara Singh and the
other Ujar Singh....

DR. (SHRIMATT) RAJINDER
KAUR: Ujagar Singh.

SHRI YOGENDRA MAKWANA: Yes
Ujagar Singh, they offered themselves fpr
arrest, and one Balbir Singh is not available.
Now, the Gurdwara says that nobody is there,
and the Government is making all efforts to
find them out.
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feyrar &1 mia #27 %.fa7 qe,

TR wE A f g fgEw
3 ATy A F1 oGz ZFOE
faga & waFi w0 wae 4ifsy
77 1936 # famgewm ¥ widy
¥ AT F arg Mame garg a7
a1 W un ARFEAE FO| A
fas s Ang w4, 7feqg ¥ amd
% .T@ec. @AgTIaar, A faar
AW AL {FE I FEA0AT AW
FwqT w? faar i s3d a4 T
Frargdt <w1. ® Arq aaw 39 4T
ST F FT FL qIIAT F AY
rﬂ_’-‘{\’-ﬁ' #i FAT F A FW F3 TG

FLARAT L FqE AAF %1 Tfazs,

A4 atesfas e arfgw
widl & @24 # wE JFA FA
A ox Az AN TIN IBAT F
wite gAT F Al .33 wF £ fw
ar w0 fedr ¥ o Aadf @A 3
ar #1 qAag ¥F £ .7 F97 agY

FET 1. AW FFAT BT FA ARFT
Aff frer a% 1 FAF0 FiFAqer

q @ 38 g A 9% Arqg qa
gar § fesar ata afagi @, 399
F1L AT arg A, fa AT w
|MAT 77 A A AF faver aF ?
ga@ 7w 7 fred 30 #=i H
200 TUT 7747 FATHT JAIT AT
# wrar §, 10%adidr Tar a9
maifar fasra oz af  amar
fag 8% 3 fimgerm % aifae
A 9% 9% famEam ¥ ouw
A% F afr awex q2;w & a4
g2 famg & s amt wr faare
fa aw aar 72 2, AmMa ¥ 94
F=ZrE Dl 7, 3aFT Afg 53 WA,
AFA & @t wiar @7 Fiw 34®
qrg o wifas W@ gar E T
|AEA F WG ROEI FEAT  9IAT
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I4% A% H 921 wAr o3w fa faaw
R E BRI
#fwa zawr @ fagerm * amm
areglfas @ <@gl & HIT WT o,
a7, ¥ arfema & a9 a8 @2
wr g, g F& mfaw qam w7
*# W W Ay §——wraz S
q4r g e adf w2 adt & a1 war
FATTE W? NAT 947" &, AT §A F
w77 Zifag fs war o #1 Fiiom
g1 <& & o aawrar amF #1 arer
faam, wafamwrd At #, T
gg7ax Afafy § 97 AmF = Fifoa
&M, T IAW! 7 IR F OF 414 I
e faaw fea 2aeam &, sacidn
fam favgdl & am 92 fadl a=-
UM FZA F X D AT |

T A3 B OFHE, FT A
AW T Fr aradr, Avs 2
i fedr 9% 97 T # d= ogar
g w1 g f& W afgwr @
aear §, @ e wp wgwan #
TEATT HIT ATAFAT qraa A me
g1, q%aa LEl ﬂ'r&aﬂ'ar 4]
AT EAT ARI—ANT AF AT AT
ST AT A0 mamﬁwma:m
ArTR TR AT |

zq FTEF A :mr?a_ aga framar
3.fagzq @At g 7 % agEg
it A gowe, AT A fas =g
¥ oW A A WA zaEAl,
Aydr qac 92 AT a9 adF A9F,
A% TETT IAE wiiww 3 afeqr
#ifp fawr gfage ® A @m o
FH § 11936 3 FFT AT AF
®1_gfAgra 3 43, T F4 A
A, 1952 °®, #=mq, Faf
ATA a3 ATAA aa‘? A ufr&:
wpd & fag anw e fadl & 9,
fama qew 1 F2I A1 8), IHA
319 g T ARl IR OFT TH
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[ mrreeft qg farm)

fear @7 afl mAwAw &« AW
qATE F( A7A T GAX AT W@ F
afy @9 mgA [Efww # a9 §

7z ® W ¥ wvmEw ¥ W@
A wE< 9@ #ef,  weE TR
warea %1 @a7 § 5 smwwn &
q19 [T AFAATd & WAA | RER
& arg amgt @ar foamr 7 fag-
®WTR ¥ 8T 42 ¥ wew WIEhi & 9fA
favare @ avay & v §, 90 IEE
#a % ag W favarm 43 9 fedmm
% der gur gara Afear gart ane
LICEET A R DA L e
T HEHE ?

TH ATFT A3 AW AT g wr
g WA wEl §, 9% n@ITAT W
ol W § | A I AL AR AFTe
qga W% F | W WMTEH A T
¢ fo odr sfww & <& § fafaen-
€A & @t w¢ F fa Raeqm famy
i fig anme & wgr uw @
A ? gk anfaeaEA @ o @0 weerd
FEAT WA W § wAd wiw
gt afend g & "7 swread,
afard: o< &1 %Ew Fw Auw
g wifaema & g 0 5 wl®
} ged, 9 9% W7 @aATE qfe
oM ghr 7 AmwEr gar & fwoar
g ARl 4ga W% € Hiw um
dordr 8, fanwr am 1@ A4 of: 7
ner Fa # faar 1+ & gger am
aft &ar, o WA qTHeE arer
adr § | W1 ag aw A § fw
B UAFAREED A 9F G AvE
AT AT § , TIE! WA TAAT
F@ waiEl FATT 8 qEea
w7 § 1 Aam wWig, 41 9@ & 2
gFaT g | wN |

At wer wawg § fw fakeni o <@
“Z Wi fym & 99a1 TeEa nae @
avd fge & forr e Z, a1 wrarfaw
# T 3a@T TeAmmE o AW H W 1
faai & fam o avar sifge i Fiwd
deiTE # B S wEAE WAl FEz
F AW, AR AT F AW, T GG
aer gw1 fw gaer s mifas fadma
Agt g1 @ &, fawar s & 9o
faeeti & @&oTT w1 X1 &, THAT TH
sfcmer i agf fasar & @ ;g Fad
fa maei Swar %, ag AT T GH §
for mig faemr dur, fam awg &
aabfor fasrs ov 997 9° &9 67
017 99 FA% WAL UG EA AR 4%
i & W THR YEEm | EmEr
ar i vEE o oA W& oA g
gard] wnEer § fe sawr defa o
g% A9 AT gl T afee &
gm g el E | %A nadl aandl ag
fea-afe-fen faa a9 « a0 o3 &
argarf & 1 v ¥ qadl W1 @ g,
gHET W 997 & | a3 TAF UF HET
famar & nefeas siFr aFaias =
# faqm

ar ag ) # qd  Aar sgar g
fa qentaat ¥ wizw 2 & 418 97 §%
wE & fa e 78 v g7 ¥ newwA g
ar +% & new = a1 fo fammm ¥ zaar
agt 579 & Ad W@ g 1 A aine
Faer WX HWEm ¥ ATH( 9T NET
qfregm g1 & e #ar Aaem g,
afga fuesh @ wzEi o At swr
a%aT | TR WMWY FTIT AT F
fad wm @ &4 | T 99 § wifey
wor § oy awrarT wed g

o AN AwaTT Sl AT
¥ @ waw ¥ W i o7 WAl

gzem A wgr fw dog &1 q@ifE
famra wfi gur & | WS gwE AT, L L,
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it qreet qga fow o wearr wa
FU, 200 AT T 20 34 F FIFH(T
FgaAH. .. (smawEw ...

ot QW WERATAT © W EH TA
#1 fgegears &1 SO AEA § W
qrHAy qaxq g @ & fe awma w7
wrE fagra w8 gar &, I9% @19
aifas yer gar g | & o g5 #,
IR HF AT F T H 5F av
AW TR IR FAG T A LH T
FEA AT TAF G AT AT U400

AR R RCL IR E i E 1
F o ety warTE F WA T
TR AT FTE A CFITT A AT
fam Zioear+ & 348 41 047 F) A S
FH &, AET W 6 4 DT A T
ITE FZR A BT 7oA 4T, AF F
T H AT A A6 ITA I EAA
AR SR ARG E R AN & |
1 R F2a § #0078 F I
Ig9q w41 g § | P o w7 9gav
era fgegea # Y & 9w 39 %1 w2
A AT Y THIU FAAF FHEN FLAL
arfaesra 7 1 grad w15 & 7 71 g
A &Y, uF wafeaq £ EATag F7 qAX
&, Tarugd Tarar Ay faqarese ofagz
IR OF ATO, AL, MEw ¥ fady
FLAETAR AT | A2 H @A ALY
W IRATTH ATAT AF AL ATTTET B
fF ga v 7€l @ arfaerm | agar I+
A Avga A A fer g a1 A
grerd & Afws anfaeam waem o0&
aga FHE |

U Fra & qR g At & | IR
Fgt fo g g & mwdraa fafz aae
fort & wqremw T qu Y FT AT FEHTC HATH
X & | AT AT § THEY AT FN
BATY TR THE WISAW q F. .
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ot strest wrga foaw o #3 war,
AL AEIEY | FH & qT 4T Fr€ qA-
#fax d35 ¥ foro wrafaa fwar mar ar
ar At ? Fu ATy g 3w foar
T ATH FATY

oft N FeEIAT ¢ AL )

st wreet /g w famw - 287 2 A
AFZ

st e wENET 0 THF nAE,
R AT | F° A(ATA § 72 a1 fer e
dal A T asAE dar7 FfAowrwmrd)
T 77 & fAu oS 48 7 FTOF G
az g, T ol A @1 w0
qifet’z iot A6, TN T FT AT W wET AT
T & g weang g ST R E | a7
THAH AT | WHA F) AT EH AT
axd § #nifs agt o vitfeufe o 41,
FE Q0w 3W gy Wit gl ofadly
gE Tifay At ww, 37 A1 gW WA
7.7 € afew 2z *zar 5 goig a
AMARIH FIA TAE L ..

ot wrest WA fom TG0
# fag g .. . (wEaw). .. gfag
Foawrefs o1, 78 #ar Ay <@ # gfaerw
®T | 18 WTE T UTATZ! &THT Fo0, g0
F A wgtwy ? For ¥ gat fget # 43
g iznasa Avg @i, ..

oY dviier weamar : fyaar o o9
R F1 FREG -G 71 FAT4H & FamT &
oY AT F 1 AT AT WA G ¥ AT
AT w0 d ¥ forg oo 3w F w ' oAy
T TH ! OwEATH F AW FATAT,
Teag ® o &, wewodr ad gfhm #
THE 1 o0 Fe R G A AW AT WiTH-
i & F and g9g F fyo qrgT s at
a7 W& wA g fw wenderE | a1 @
§ragaa faac I RE) T AgWATTE
ferar & for gw wosdens 19 o1 ®E )
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it aree wiga frmm o oA g
F1 GIEFT AL G 9T AT W E THFT
54 ¥ fac sqr Ty far &, #4T
sqaeqr w1 § |
SHRI V. GOPALSAMY: Mr. Deputy
Chairman, Sir, the demand for a separate Sikh
homeland dates back to Maharaja Pratap
Singh who gave the slogan, 'raj karega

Khalsa' And the definition of Khalistan....
(Interruption) This has come in the press.

DR. (SHRIMATI) RAJINDER KAUR:
There is no figure as Maharaja Pratap
Singh....

DR. M.M. S. SIDDHU (Uttar Pradesh): I
will request the hon.. Member that if you do
not know the Sikh religion, please do not talk
on that subject. It hurts the feelings even out
of ignorance.

* SHRI V. GOPALSAMY: I am very sorry.
Then I will withdraw that. I will correct
myself. This is an article which has appeared
in the 'Indian Express'...

DR. M. M. S. SIDDHU: May be the Indian
Express. We are not guided by the Indian
Express'.

SHRIV. GOPALSAMY:
November 1, .1981.

MR. DEPUTY . CHAIRMAN: You leave
that

SHRI V. GOPALSAMY; Sir, I am not
going into that aspect.

........... dated

DR. M. M. S. SIDDHU: There have been
two things said. One by Mr. Kul-karni. He
doe's not know the history that the Gurdwara
movement was also a political movement. It
was anti-British movement. (Interruptions).
He gave us a sermon. It hurts us. Please do
not talk something which you do not know.

SHRI V. GOPALSAMY: I do not want to
enter into any controversy. Then, Sir, when
we got independence, though the demand for
Khalistan. died down, the idea of a
sovereign
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State stayed in the minds of many Sikhs.
Now an extremist group in the name of Dal
Khalsa is working. Now regligion plays a
dominant role in this problem So far
Hindus and Sikhs have lived together in
close harmony. But now the problem is
different. Because a systematic
propaganda is spread out among the Sikhs
that their religion is in danger, that their reli-
gion may become extinct in  future, this
aspect should be considered. We cannot deny
the fact that a Government in' exile has
been established. And also, we cannot deny
the fact that in the name of Khalistan
passports have been issued, that in the name
of Khalistan currency notes have been
printed.. So, this is going on. But, Sir, I
would like to express my view, because I
belong to a movement which demanded
Dravidastan before 1962.We asked for a

separate Dravidastan. But when the
Chinese guns roared over the Himalayas,
our great leader Anna gave up the

philosophy. But one should not forget the fact
that a philosophy cannot be eradicated by gun
power.  Why this philosophy is being
encouraged and supported by the people? Sir,
this country is a vast* country consisting of
many ethnic groups and consisting of many
nationalities. Before the British came, this
was not one country. Now, Sir, this is one
country. We do not support any flssiparous
tendencies. But why are the flssiparous
tendencies growing in our country? Unless
a sense of faith and confidence is injected into

the minds of the. ethnic groups and
nationalities that their originality and
individuality =~ will ~ be protected  and
safeguarded, this type of fissiparous

tendency is bound to grow. That is why we
are seeing the problem in the North-Eastern
region. That is the strategic region which is
in turmoil. Another strategic region the
Punjab, is in turmoil. So, we should not
say, we will smash it, we will curb it. This
will not-help. What are you going to do
constructively? We cannot simply brush aside
and say thatthis is only a  bunch
of extremists who are doing it. This is
growing in the minds of other Sikhs also,
according to the press reports.
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Unless we take steps to inject a sense of faith
and confidence in the minds of the Sikhs, the
Assamese or whoever they may be, that their
originality and their individuality will be
protected, such tendencies are bound to grow.
This is my humble view. So, I would like to
know from the hon. Minister what steps will
be taken by the Government to propagate
such philosophy, to create a sense of oneness
among all. I do not want the Home Minister
to take his guns and crush the movement but
instead he should create a sense of faith and
confidence in these people. From that angle
what steps is the Government taking?

SHRI YOGENDRA MAKWANA: |1
cannot agree with the hon. Member that we
have different nationalities. Yes, we are a
malti-racial people. We have many ethnic
groups but there are no different nationalities
in this country.

SHRI B. D. KHOBRAGADE: What *does
multi-racial groups mean?

SHRI YOGENDRA MAKWANA: It was
a theory propounded by the Union of Soviet
Russia. Now, that theory we cannot adopt in
this country. Thouh we have different ethnic
groups we are not more than one nationality.
The only question which the hon. Member
has asked is regarding integration of the
nation and for that we have the National
Integration Council. It has different standing
committees which are working in this
direction in order to bring about national
integration in the country.

SHRI PATTIAM RAJAN (Kerala): Sir, the
brain behind this Khalistan movement is not
in India; it is abroad and that has already been
mentioned by the Minister in his statement.
Sir, according to me, Khalistan movement
started when Sikh Education Conference was
held at Punjab which was presided over by
Dr. Dhillon an American citizen of Indian
origin. Dr. Dhillon in that function made a de-
claration and requested the Sikhs to declare
themselves as a. Sikh nation. At that time, the
extremist  section who attended that '
conference, also raised slogans and they
started propa-
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gating this Sikh nation theory and the
Khalistan ~ movement..  Not only that the
extremist section held a procession in Punjab
where they prepared and showed to the
people the plan or the map of Khalistan during
that procession. I would like to know
whether the  Government is aware of the fact
that the extremist section exhibited a map
of the Khalistan nation at the time of their
procession. At the same time, the attitude of
the State Government should be considered
seriously. The State Government approached
movement in a very indecent manner; that is
what they can do. I would like to know
whether it is not a fact that the  gruesome
murder of Lala Jagat Narain and the
mishandling of the situation by the  State
Government and the State Administration, has
aggravated the situation and whether the
Government is aware that communal forces,
especially the Hindu communal elements are
propagating amongst the masses with
communal slogans, helping the Sikh
counterparts to create a wedge between the
various sections of the people of Punjab. Is it
not a fact that the repression let loose by the
Punjab Government in the Chandangaon
village and the burning of Sikh religous
books and the firings which  took place in
different parts Punjab, has only helped to
strengthen this movement? Here, our Minis-
ister has requested for help from all sides.
According to my party, our party is ready to
Kelp the Government against this Khalistan
movement. But I would humbly ask the ruling
party whether they are themselves united in
this matter. I would like to know it I can
assure the House and I can assure the
ruling  party  that if any member of
our party acts "against our decision or
in favour of this Khalistan movement our
party is ready to  expel that  member the
next day. But I would like to know whether the
Congress-1 party is able to make a similar
declaration that if any Congress-1 party
member—because [ know it very well that
many of, the Congress-1. members are helping
this Khalistan movement in Punjab—who
works for this movement or
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supports this movement, will be dismissed
from the Congress-I party the very next day.

Then, Sir, they have said here that some
countries, especially the imperialist countries
are helping this movement from abroad. 1
would like to know whether these countries 3
PM. are giving all sorts of help. These
countries, means these Governments, are also
giving financial help not only for the Kha-
listan movement but also for other communal
movements which are working in India. We
know that these are being helped by the
imperialist countries. And also, Sir, another
question I would like to ask a very important
question. I would like to know whether the
Government is aware that one of the retired
Generals of the Indian Army is propagating
for the Khalistan movement in India and
whether the Government is aware that the ex-
General or the retired General is trying to
infiltrate this movement into the Army. If that
is so, I would request the Minister to think
about it seriously; otherwise, the situation will
be very grave.

SHRI YOGENDRA MAKWANA: Sir, the
hon. Member has raised some questions. He
said at the out set that the Sikh Education
conference is propagating this movement. I
have already said in reply to one question that
the Chief Khalsa Diwan have countermanded
whatever this Sikh Education Conference has
done. The other question which the hon.
Member put is regarding the handling of the
situation. I can tell the hon. Member that the
State Government is trying to handle the
situation very carefully and they are at their
best.

SHRI PATTIAM RAJAN: Sir, I would
like to know whether it is proper first to
arrest and then release Sant Bhindranwale.

SHRI YOGENDRA MAKWANA.:
Whether it is proper or not. ..

SHRI PATTIAM RAJAN: You tell whether
heis notan accusedina imurder case.
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SHRI YOGENDRA MAKWANA:
Whether if is proper or not, will be decided
by a court of law because the matter....
(Interruptions)

The hon. Member has accused of Hindu
communalism. But it is on both sides. We
cannot condemn one side alone. It is going
on from both the sides and it is the duty of all
of us to control it.

Then he mentioned about the Chan-
drakalan village. It is not in Punjab; it is in
Haryana. Whatever be the allegation, an
inquiry is going on regarding this.

He put a straight question and asked me
whether we would take action against
anybody from my party who is participating
in this movement or is helping this movement
directly or indirectly. I can assure the hon.
Member and the entire House that no
Member from my party is involved in this
movement; and if there is anybody who is not
a Congressman but who claims himself to be
a Congressman, we will definitely take action
against him. (Interruptions) Certainly, we
will take action. If you have any information
you please pass it on to me. So far as the
money part is concerned,... (Interruptions)
there is no organised financial support to this
agitation from foreign countries.

SHRI U. R. KRISHNAN (Tamil Nadu): Is
the ex-General not helping this movement?

SHRI YOGENDRA MAKWANA:
There are a few people who are involved in
this  movement; maybe someone is an
ex-Army person.

ot aner wwt (fagre) o -
gamfa w@ww, q@d gwra 9B
AW BAYCTHGTEHW RIS A ¥
T gura § |riEwsw € A w97
g 7€ & 3a% envarfaw & fs g3 3o a1
e 21 1 arfaears o win & g2 A d)
wod § | St e g weadt i o wer g
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AT gW F1 A AT Gar § 98 qAR
AT TF AT AT | AT IF TAH AT ¥
RET AT {ATA T A FT 0 a7 &
qgeaqe waHfas @am 9@ mrar
AT | 72 TAAT AT AT IAT WA A AT
as! vaArfas 3fez & 7@ e smown

ZR #dt Agzg ¥ IAAr qAgq £
fa a0 arfaext & agear 51 3% &
anaa % fad 77 aravas A8 § {5 390
g9 amrsaaEt AR, fearad
i W qrfaear £ VAT aAE w7
ot FEfaF vargy § 3aw ofeder ¥ 9
2d ? w7 a5 39 ofcden # adf 3G9
77 a5 2w arfaeam #1 9957 917
#7) & T AE @ TAF | IO A7 AR
2 v 3a% qrd farea aor & 1 2w =i
wrad & i Fae atr sarealT 97 Foves
Ay & | IR AW Y AT FY TEAT A
fax a1 & a9 gaffqar 41 & ) qamm
az & f& gar gowa o A< § W
ZAE drar X AT grova 7 20 gy v g A+l
graa # g7 arfaeam ) w5 g
ofcisy § Z@ar aEwEs § w7 ag
eftdey 2gy & 0 #3 AamF TI007 |
W A% WIT 37 Ay H ad 24T,
T AF ;AfAEAH 1 qZ1 ©T H, I
AATAT FT AL T0A TEA |

Zadr 19 & 72 fadaa A qga
z P 7 ag 7dr 71 & fe Faqus wreg
gmpuacfaar s grg ? fagos
Amagag g frar ST w@r &) aga
aTg FY AAL w7 AT FFRAT AT @I
zart fax ux Ffaandr gam & w17 3
73 & {5 %97 a0 ¥ AraTTATZA TOErAAC
A ? afz g aq F ArarLaT
TACEAAT F AAT AT FHI A TT-HE
N FTR GdT-gT g Ao A fww
ferg @z g, fam wreg g, €
e FIT, AT A8 Frad Tz ArET
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(vaaerr) welr @ & RrETCaT AT
A T AFT AU W TFFIFT D
%7 81 A1 aft garR Zw F1 Fr§ sufam av
€ 23 T 4@ FT T FAT 2 A
# s fag wm amws @3
BT ? gW AF ¥T Y A T FA,
31 AT & wrear gfwm aga & @0
TE! 99 F1 a7 g9 AT w9, qrer
T # anT gfaaaga aa ) s
ara i wI< AME s frarar qEq
foa ara 1 Am € qAT & W da fag
AT A Y R9AT AFTET A Gu AT T @
f qamr aq faa frai 1 0w gz 1
FT I qIENAAF AT FT GTHAT FAT
wifed, frawt azar 7ifegy 1 3 7w
Ag #T gFa, @6 Ffaw | §F anar
Farar wrgar g 4 g 2me & 41 a7
TATH AT THo TAG ATAT 51 LAY
fraraa 7 gatrom 41 afea segfaez ardl
FI TAT FR FYgATHT 741 37 ¥ | Frmi-
FANZA W AT F ATCYHTHo
it &1 wfemfas & e famer
g I7% arATEF Fr@ A A faan
afwa 28 nagac #1 w7 gardy 9 &
FATA FFTLN AYATT AT AT ITH FAT
FIA Y gHOAT 4ZY 37 TE | FAILY 92
FI AN AT ATATIAT FT A5 & A (54
AM TF ATAFAT TET FT AFA WL A8
3z 2 f& aw areaifagar & faars
@M F g AT F fax dareadi §)
78 A1 qiAA EHT AW A AT A fET
aa | AT AT T F TATAA TAL
39 | 27 d wgzg A agar Aga £ fw
adr aF W1 @@ gerd gE & =94
g #T a1 q0q H 69N A4 aF
gand #47 &7

W1T 53 3% W9 I AT F7 qar
qAA WY AW IR @A W|WE
faw wam ad IBGA, aa aw A7 §
wid® F1 AT aar 7gar |
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[t Atz i) )
ag g £ fe afemE s am
FTA A1F TR ARE W @A
afawm & om # gar s F fag
§77g 1 T g ¥ 9Y ww
waAEfa g #a WY W g
gedr & @9 a7 ¥ ¢! W
gad ® aw  F @ fag
g st & fF agi 9T A daw
gyutafas #aw  IHd g afew
UyAfaw Fam A IHA a7 1 gH
taarm sraw Ffe oF saEEd
uify A& axtf af § afww m=
qgaazan wifa A @rwd @)
e gy qE AwvA @ Al A
g f& =g 9¢ Q@ mAwEn w@ify
gafeat aard ad faag  awmw
gi-fazqm & wlz aww T A
q W FY QFAT Y FEH TEAT
qMEE g, AW A HOT A WA
qmfas agear ;o F@r
aiga &, vamty @M R AR
qt qard HQF VI 8 I FAL
BT aF waged wWAEHa e e
WA | F qrAar qigarg fr e |
aar wea ! 4 wga ¢ e oAt gar
FC | # wmar wigar § f& @
sgn ¥ A9 wqIFT @ &7

mfad amm #ag wgar sEar
gfe mma wamw Adr St q@rEr @7
Al B AT FTL W EIBW TW AT
#1 o agY &fF adr arg am
LT AT WrTEr Fw IAG g1 o
g1 oW 7@ oA Wy £ e
AT Flga # St wEry @
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WA frura §fe amfadid @
oyt @m WY § ®ar A9 IAq
ggart #am wEn feswaw &0
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# JwA A ary BTA aw@
ara A& AT wfgm iWa AaEw
WITE qg WAl aga g e owave
A Ao QF. QHo ®r AW &
W qErE HVE RS wTwA
AN Fr aww i & 6w
T w7

sit anier mewon ;o sfEA
W&l dm 4w wAAT I A
exd § waw sam & gwr
gaardi wroar mma wad P
o A mara qw d9dr & &
wE FEA | ¥ Ay agwt wwgAr
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ot g W7 ofay s Qi AT &
fag qi-q@t wfm w7 @ &
Twam ag W et 1€ ¥ 5 oa
#§ 9 F AW 97 A ot
991 FT Iq 97 FGIFIT FIE OFT
qf oar JE ! #eE 3w 9T
W7 9FT |/ wWifE gw A amE
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g1 AR QAT I9IT FW § IAFT
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2 AL T REEE weEr qiAAg
azer ¥ T€ marw Af smar &y

Wt aner wwi 9@ FRE
% a’ # W ww awm wgaw
G T O FEA OF oAt #
U 3T A FG AT TW AW
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SHRI KHUSHWANT SINGH
(Nominated): Mr. Deputy Chairman, Sir;
I hope you will bear with me for a little
more than five or six minutes allotted to
other speakers. I am the first Sikh to
speak on this subject today, apart from
the Home Minister, and; if I may say so
with some modesty, I think I know more
about this subject than any other Member
in his House. I would present a different
point of view.

There has been anormous amount of
muddlheaded thinking on the issue of
Khalistan. It has been blown totally out of
proportion by people interested in making
political gain out of it and the issue has
been obfuscated repeatedly by trying to
pass it on as being instigated by foreign
powers. I think it is well known to the
Home Minister and others that whatever
sustenance this sinister movement has so
far has not come from foreign sources. It
has come from the Sikh community itself,
living in the United Kingdom, in Canada
and the United States also, don't be
misled by the constant repetition of some
of the Akali leaders that they believe in a
separate nation, but not in a Khalistan.
The two things are connected. If you
believe in a separate nation you do
believe in Khalistan. Also don't be misled
by the propaganda that this movement has
no support whatsoever. That was true six
months ago. It is not true now. And I
claim mishandling by the Government for
giving this movement a sum and
substance.

Mr. Deputy Chairman, the first thing
we have to make clear in our minds is that
there are several, different terms being
used to express the sentiment of
separateness. We use the word "race", we
use the "community", we use the word
"nation". we do have different words for
these in our language, but usually we use
the word "kwami", and this is the word
which has been misused in dif-
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ferent ways, sometimes meaning a-

separate nation.

I will just briefly give you the genesis
of the Sikh community, to explain what
utter nonsense this slogan is. The Sikh
religion was founded by Guru Nanak, a
Kshatriya Hindu of the Bedi sub-caste.
The subsequent Gurus were also
Kshatriyas of the Trehan. Bhalla and
Sodhi sub-castes. It also has to be borne
in mind that at least 90 per cent, if not
more; of the population of Sikhs today are
converts from Hindus. Even the fifth
Guru who really gave final shape to the
Sikh church when he made the Hari
Mandir the sanctum sanctorum of the
Sikhs, who gave them the Adi Granth as
their spiritual scriptures who was the man
who said "We are neither Hindus nor
Mussalmans"  basically meant to
emphasise this that here is a new
community coming up which s
monotheist, anti-idol and anti-caste. At no
time did he really mean to call it a
separate nation. And finally came the
birth of the Khalsa in-1699 with Guru
Gobind Singh making it obligatory for the
Sikhs to wear their hair beard and so on.

Mr. Deputy Chairman, since then there
have been three kinds of Sikhs. There is
the Khalsa Sikh who wears hair, beard
and so on. There are Sahajdhari Sikhs,
like Dr. Siddhu,. who subscribe to
Sikhism, without the form and symbol.
And what is significant and even more
important, there are a large number of
Hindus who call themselves Hindus but
worship in Sikh temples. They are people
who would rather go to a Gurudwara than
a Hindu temple, they would rather read
the Adi Granth which they understand
than the Vedas which they do not
understand. What I wish to emphasise
simple is this that the relationship
between the Hindu and the Sikh is so
close that basically the only difference
between the Hindu and the Sikh is the
observance of the forms and symbols of
Sikhism. For all practical
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purpose a clean-shaven Sikh is a Hindu
believing in Sikhism. This is a social
phenomena, not a religious phenomena.

Now, the basic fear and, I think, the
motive—the emotional problem—that the
Khalistan movement and other movements
have had, is from the gnawing, haunting fear
that the Sikhs will cease to exist as a separate
community and that is where [ believe,
basically; is this fear that we may relapse back
into Hinduism and become, like the jains and
Buddhists, another sub-sect of the Hindus. We
have to do something in which the Sikh is
assured that this process is othing. It is this
fear, this emotional insecurity in the minds of
the Sikhs that gave sustenance to the Punjabi
Suba movement. Have no illusions. The Sikhs
supported it not because of linguistic reasons.
They wanted a State where they should be in a
majority and could run their own affairs.

Language is only a sugar-coating that they
use. In spite of this, the Punjab Hindus did not
support (time-bell rings) Mr. Deputy
Chairman, you must give me time.

SHRI U. R. KRISHNAN: Yes, he should
be given time..

MR. DEPUTY CHAIRMAN: He has
already taken six minutes.

SHRI U. R. KRISHNAN: He can
take sixty minutes.

MR. DEPUTY CHAIRMAN: If the House
agrees that no other Member would speak, 1
would give him time. (Interruptions) Please
conclude in two or three minutes. I am giving
you three minutes more. (Interruptions) Do
not argue like that. We are very much hard
pressed for time. In three minutes you please
conclude (Interruptions) I can give you more
time provided Shrimati Rajinder Kaur does
not speak. (Interruptions) We cannot shift
time. I have allowed him three or four
minutes.

DR. M. M. S. SIDDHU: This is a very
delicate problem. He 1is taking sense.
(Interruptions)

MR. DEPUTY CHAIRMAN: Mr.
Kulkarni, you do not allow him to speak. You
took full time. He has also taken his time.
(Interruptions) please cooperate with the
Chair.

SHRI KHUSHWANT SINGH: One hour
of this House was taken in charges against the
Home Minister and his trying to counter them.
I am trying to explain the background.

MR. DEPUTY CHAIRMAN: We are short
of time. So please take three or four minutes
more.

DR. M. M. S. SIDDHU: The House can sit
longer if you want.

MR. DEPUTY CHAIRMAN: Yesterday
we all sat up to 7 P.M. That does not solve the
problem. We have some other bujiness also.
(Interruptions) If you do not distrurb him, he
would get some time. (Interruptions) Now
you are expressing so much concern.

SHRI KHUSHWANT SINGH: If you do
n°t ring the bell, . ,.. ..

MR. DEPUTY CHAIRMAN: I will ring
the bell, but I will give you four minutes
more. If Shrimati Rajinder Kaur does not
require any time, I can give you more time.
But she will take half an hour. She will also
say: "I am an Akali." Let us go by the time.

SHRI KHUSHWANT SINGH: Mr. Deputy
Chairman, what I was trying to emphasise is
that it is this fear of insecurity, emotional
security which has given rise to this
movement. Unless we do something about,
this movement and similar movements will go
on. One evidence of it is simply this. The
Akalis have put in so many demands. 45 of
them, and many of them are utterly genuine
like the re-naming of trains, and some of them
have substance. Mr. Nigam draw attention to
that. What I think the Government should bear
in mind, if it does seriously mean to tackle this
problem is one;
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must be very careful and not interfere in
the religious affairs of any community,
particularly  of the  Sikhs.  The
Government's record I am afraid, is not
very clear and clean on this; and the
evidence of this was given in his speech
by Mr. Mathur this morning. The passing
of the Delhi Gurdwara Bill was one
instance of this interference, for which
you are now paying the price. The man
for whom you did this and for which you
are now paying this price is a close
associate of Sant Jarnail Singh
Bhindranwala. Two, do not exploit
religion for political reasons. The rise of
fundamentalism in Punjab amongst the
Sikhs goes back to the time of the Chief
Ministership of Giani Zail Singh. I do not
blame him. I think he was the most astute
and able Chief Minister we had and he
performed the incredible task of taking
the religious monopoly that the Akalis
had built out of their hands, but at the
same time it was he who encouraged
obscuranitism naming places after various
feligious  festivals, performing the
religious customs on any slightest
occasion like opening a building or
digging of new farms or anything like that
and ultimately you had to pay the price
for this kind of thing in fundamentalism.
It is not sarva dharma bhav, You are to
fact encouraging revival of obscuranitism
and fundamentalism.

And finally, and this I mean with all
seriousness, If you want to settle this
problem of "Khalistan", you have no
option but to deal with the Akalis. They
do speak for the majority of the Sikh
population. However misled they may
be, you cannot avoid talking to them and
giving them confidence by restoring their
power in some way or other in Punjab.

I would also appeal to the Akalis.
Unfortunately, "there is no one here.
There is one. Well, let me appeal to you
as you are only a second generation Sikh.
Her father was a Hindu Malhotra. She,
more than anyone else; is in close
proximity with the Hindus with whom we
inter-marry. When you talk  of the 500
years of the Sikh  history, you are
overlooking the 35 years
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of the past history. Do you know what has
happened to the people who talked of
separate nationhood? Your talk of
separate nationhood is a manifestation of
Sikh annihilation. It is up to you to tell
the Sikhs. I would like you to answer two
questions, among others where do we
belong to? And who are we? We belong
to let me repeat the words of a Hindi film
song:

fsrar &or o a7 agd &, gw 3w Iw A

ar
No.2, you should tell the Sikhs that we
are proud to be Indians.

I put this to the Home Minister now
basically I hope you agree with me that
you have no hope of solving this problem
until you try to enter into a dialogue with
the Sikhs and somehow or other restore
them to some find of a respectable
position.

Ec i G BRI G
AR gwEa | 7 3% AaE T
Doy et fogm m &1 fRAwar
am g s ag 7 2w ¥ mm
R3Sy T oameid §, IAE)
wEar aifgq ) @A A aga
7 A fen afes QwAdr T
qTLTY qgurd sTgwaga 33 wAfae
o arfrazta dr ¥ IaF armA
A FEq & ag A AAG 1w
atad § & ot sgar atgar § fr ot
3T &y 3 fx gaq foae ad
1 ATTA A @Ay ¥ F WY THFT
% W W@ F wE dad mm
aFdT & mae wFE @ Fv
fafier 0 & g Fama ¥
TR v g &7 71 qvame &1 50
@A Af ¥ WA wEA A Zl
ag W f&dr qdt wd fev @z
ferg i@ go g oifas ama
T2 7 7 A ACHEIT &0 AT
9 AMT 2\ qvEY A @A AT
GEICTIE EABNET A AU S B E L
R FAMA A% OF 41T g,
& ¢fzmm g, fegmrE g afsa
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st sfer For]
fegeata dumgadt MAE arg w7
# ga! g Al wiAar | ar 77 fa=ra
#ag ata wedt & f5 wEfa w1 o
% FY Hawy @Al f2Q ) 99 w1 wwAg
FYT gAGT AT JTHT GHIATT F
aval | O F qTEde @ AT ST gy
2 afpa ad & AT & adm ag
wor arfze wrg & g = A o &,
18 F1E waraT g, g FO I | wg
IFA 77 99 F agy Larar Frar fr
fowat &7 afmat @@ A 3 F
@t gvg @ @ A@ A AEWA
feqs ams 33 o § Wam ¥
weS gt WY A® W TN
g, ag 3w §f qE mfa
fag o7 & g@sr  q@hES aFr D
wre as dfg fag F w7 areEn
w1 wFa & qogal @ AR 9% "R
Fa™ @ W gFER 99 fawTs
faegld adl wwa 7@ woA fovat §
e adf frar 1 gmRY w9q @™
war | fawa sfgme #t fova feeed

-

IR aga wadl fasr IWA I9H
wgl 741 dg1 97 fx aw wyA 749 |

o & gumar g & sw@w guae
fag ot oft s &  &@feT gm0
AT @ 9% § w59 fow ) @R
¥ gy @ owr & owe fawi oW
W1 wafe ¥, ag  iw Awi v
QAT 976 FTAT WL F§ FATEM 2 |
g gwar 2 R gw *@ &N, afew
AT FIE AGL | A1 g AT AT
T8 wrga wifs gw aEr &
FTE | A FAI W oA & fAo
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W a8 v fr g fawt & sffex
% 1 afew gy EDT W s A
TFEE HG TMEAT &, A1 A ATGA |

afws g quas fag ft @
AT 9FT F 47 W F q@® T
ot g8 5 gy zmawEnh § )
T@d 41 g1 g A 7@ gar 7 fF
ot 7F wEr § —

A4Y A9 @ T FAT FU,

WL Ig wI§ A4 wEar v

Tg sfar w7 fawar ¢ 1

o9 IART AWATEL, AHIFAT A1
dt. . (sEaw)

W (shtweft) i Wk
#o &0 To ¥ ooTE HFAT 1 § &Y HUAY
ATH @9 & fou, ag wwifaat s .
(wrrarm)

MR. DEPUTY CHAIRMAN: Madam,
please, you will have your chance.

wetwew fog el oS @
areez ara fag fr # awar F
ag 70 afgan g « & w0 agw
urRT, FE Fwar g 1 faw W
T T F AT A UF FET A A
2T W, , . (sw@aw)

oft guawwfa: 2z ST, 0w

auaa fag ft & faard w1 oF
TG 1 2 ar af), afew gy sw 2
"1 §@ Jwaa fag ot aAiRde
v , weE §, 9 9% At &8 |
ag W AT |AT F, TH GAT 7 aZ
M frwmr @A g F§s Qe
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(wri sfe Ferg) fradt a1 wmgTaFia svew w1 AW
- - - a: ;
TROEH IGT W 9®WT & ) AT A
T qeE A 2 & wrwi SHRI ARVIND GANESH KULKAR-NI:

Just listen, I have not said that on my own. I
have only quoted what Mr. Zail Singh and Mr.
Darbara Singh had said; therefore, for
heaven's sake don't put it on my head. I have
not said that on my own. I beg of you don't
put it on my head.

DR. (SHRIMATI) RAJINDER KAUR: All
right, agreed.

39 ad) wama | #3 9Ag Fv oav
fs gser za & afaears

fzqior #¥q Al B #AIX ATG AF
faar | ufwx gudt fosmaa g f&
fs ga o aAdE &€ @ § 9AF
aMm gad 7 7ga fFAd F =g
#g ar fs zw qanfreza & ag
481, g fergears &Y qFar =g €
g7 fzgemm & fagm@ &1 @se
w0 §, &fsa o g draraa
farsraa &, a8 g€ &aq | @@ fao
AGF 7T F A9 IOV AL .. ..

fad 2@y =T Ar wr F—a
FIE FAAT AVAAT E, FIE F@] v
Fraar &, ar aml fawr F@ear #,
ara ag & FF fraqr awr gao site
e &o & Foieq fpar e e gfawra
# gfi TR0 ¥ «ff T awdr o

Iq gamfa . w3 oF TEe W
a9 &, AR A1 @ Aifa

wet s fag A TEar a9y

fafesr aq% ¥ <1 gway & 1 A
fafas w2 3 qaard i wowe Pafwas
g2 wasr a2 e | W gw

AqrEHFE HE AT WA Ffaa | G 7l
TENT A1 AR FH % g oag
97 awaiy fagr & . (wEanA)
I don't know, Gyani Zail singh has said.

SHRIMATI AMARIJIT KAUR: I am on a
point of order. . . .

DR. (SHRIMATI) RAJINDER KAUR:
What is this

fo & w7 *r a7 g Far... ..

Iq wwafe . wqtoF FEme A
w A ¥ | I9¥ AR, ... ...

welt W\ fag : Ad 1§ Al
aifarr ofi gwr & 5 age 9@
T Tgf ) A § SwT gamar
g, #zuw aar g ¥ faae) afeantz
¥ Feae, @k & AR, wgof &
g x@ aF \ zafao gag araw
% og, MY fewrE W ow st fiw
T oA g

o (smaAr) wfww st
fegat Fazaa, w2, #% way qfaeara
#r 7w F qTiE A fFAT wT @ §
uts grea & wedd T4l a1 Fasol
ot A% @ q, WK AL T a4 GgHE
gAT i wra 4g Wi FS T
3% Ared &, wiam # qaqn 9T F |
FAL SWMAT & 0K AZ AWAT AT @I
2 fo ama ¥ fefaaen faa oo

SHRIMATI AMARIJIT KAUR: According
to the press report a list of criminals has been
handed over to the SGPC President by the
State Government of those who are taking
shelter in the gurudwaras.

DR. (SHRIMATI) RAJINDER KAUR: A
list was given. But they are not criminals. I
must inform her and the House; they have got
their conviction. There were three members on
the list: Of them one is Ujagar Singh; one is
Dara Singh who is 80 and the other is 85, one
Balbir Singh Sindhu. They went away and left
the gurudwara when he challenged them.
You go in
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civilian clothes and search. Why does not the
Government provide the necessary force and
take out the criminals, whosoever is there? 1
say that at this time there is no person in the
Gurudwara whose name appeared in that list
given to the SGPC. If some smuggler comes
inside the Gurudwara, we do not have any
police or CID to arrest him or find out who he
is. You can send your Police in civil clothes to
arrest him.

Then it was said that Guruwaras are used for
political purposes and they are meant only for
religious purposes. I want to inform the House
that Gurudwaras are not only places for
worship. They are also our community
centres. We get food and shelter there. We
have got every right to discuss matters
concerning food and shelter.

SHRIMATI AMARJIT KAUR: But not
politics.

DR. (SHRIMATI) RAJINDER KAUR:
What is politics? For her informa
tion I will tell her that in the Guru
dwara flag there is yellow colour.
What does it signify? This yellow
colour signifies  friendship. Then
there are two swords called Khandas. They
signify power. If we cannot take out the flag
from the gurudwara, we cannot take out
politics from the gurudwaras. This should
satisfy my friends.

Mr. Nigam put a soothing touch. He tried to
put forward our point of view. But his
questions are not properly answered. His
question was not of any international body
controlling gurudwaras in India. That is mixed
up. There is one international body which is
trying to have a Gurudwara in Pakistan. When
we met General Zia he promised that one
representative of the SGPC could be included
in a Committee which will control and
manage the shrines in Pakistan. But [ am sorry
to say that though the SGPC nominated me as
their nominee and though I sent a letter to the
Foneign Minister to this effect, even after two
months nothing has  been
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done. We have 110 gurudwaras his
toric gurudwaras-in Pakistan. We
have brought this to the notice of the
Home Minister. Now only 35 are repor
ted to be in the list. I do not know
what has happened to the remaining
75  gurudwaras. Naturally we have
to feel concerned about that

MR. DEPUTY CHAIRMAN: Now put
your question.

DR. (SHRIMATI) RAJINDER KAUR:
I won't take much time. One thing
that surprises me is

SHRIMATI USHA MALHOTRA: May I
seek a point of clarification?

MR. DEPUTY CHAIRMAN: What is
that?

SHRIMATI USHA MALHOTRA: It was
mentioned that same persons who were
supposed to be criminals...,

DR. (SHRIMATI) RAJINDER KAUR:
They are not criminals. Do not call them
criminals. I protest against that. They have
got their own conviction.

SHRIMATI USHA MALHOTRA: Let me
say what I want to say....

DR. (SHRIMATI) RAJINDER KAUR: I
say they are not thieves, they are
not robbers, they are not criminals.
SHRIMATI USHA MALHOTRA: I want

to ask. that the persons who were handed
over, were criminals.

(SHRIMATTI) RAJINDER
I protest against that. ..

DR.
KAUR:

MR. DEPUTY CHAIRMAN: Now you put
your question.

DR. (SHRIMATI) RAJINDER
KAUR: Why do they interrupt me? Simply
because they are in a majority, why should
they prevent the minority from speaking? If I
say anything objectionable, they can stop me.
(Interruptions)

MR. DEPUTY CHAIRMAN: You put your
question. Do not care for what others say.
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DR. (SHRIMATTI) RAJINDER
KAUR: This is none of her business.
Let her keep quiet.

MR. DEPUTY CHAIRMAN: Do not
reply to them.

DR (SHRIMATI) RAJINDER
KAUR: The Jan Sangh Member
was opposing Khalistan. I do not take it
seriously. They had rejected the demand
for the partition of the country. What
about our Muslim brothers? They
demanded Pakistan on the plea that the
minority should not be forced to live in a
country where the majority dominates
over them. Why they are now opposing
Khalistan though the Sikh, also opposed
the demand for Pakistan. They are still not
supporting it. But I must say, Sir, that Mr.
Khushwant Singh is absolutely right that
things are not what they were six months
before. Now, Sir; the younger generation
is there, people who are just 20 or go, they
do not know anything about Khalistan.
But it has caught their imagination. You
ask them about it and they will say, "We
support it; we support Khalistan." But you
ask them. "What is Khalistan?" They will
say, "We do not know." They do not
know anything about it. But it is these
people who have to take over from us and
this generation is going to vanish one day
or the other. But there are certain genuine
grievances of the Sikhs. Sir, I am grateful
to the Home Minister for he used very
kind words for me. But he has not
answered my questions.

MR. DEPUTY CHAIRMAN: Please
put your question.

DR. (SHRIMATI) RAJINDER KAUR:
Now, Sir; the question is very pertinent.
Is it not interference in the Gurdwaras'
affairs when the DDA allotted flats and
shops to the members of the DGMC to
win them over to Mr. Santokh Singh's
side who 1is close friend of Sant
Bhindranwala today?
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SHRI JAGDISH PRASAD MATHUR:
And a close friend of Gianiji also.

MR. DEPUTY CHAIRMAN: Madam
you please go ahead. (Interruptions).

DR.  (SHRIMATI) RAJINDER
KAUR: Therefore, don't force us to tell
lies.

MR. DEPUTY CHAIRMAN: Mr.
Mathur, please let her complete. Please
do not prompt her to say anything. Yes,
Madam, you go ahead.

DR.  (SHRIMATI) RAJINDER
KAUR: But 1 differ with Sardar
Khushwant Singh. He said that the Sikhs
are not a nation. I feel the word to be used
is Kaum. We are sikhs and Sikh eak kaum
hai. A Sigh is a part of our Kaum. But
even if Khalistan is made, he may not be
a part of that nation. But he is a part of
our Kaum. It is because 'Kaum' is a much
wider term and there is no equivalent
translation. Because we do not have an
exact equivalent for that word, we use the
word 'nation'. Therefore, we call it a
nation. (Time Bell rings.)

MR DEPUTY CHAIRMAN: Please
conclude now.

DR. (SHRIMATI) RAJINDER
KAUR: But Sir, time and again it has
been said that foreign powers are behind
this. I should like to ask this House: The
trouble started when the Hindus of Punjab
declared Hindi as their mother tongue
instead of declaring Punjabi as their
mother-tongue. When they declared
Hindi as their mother-tongue, were they
guided by foreign power? Then, Sir, a
circular was issued soon after partition by
the Home Minister of Punjab, guided by
the Home Ministry at the Centre, that the
Sikhs those Sikh coming as refugees,
were all criminal people and that they
should have an eye on them. Was he
guided by any foreign power? Was the
Home Minister of India guided by foreign
powers to amend the Gurdwaras Act and
bring forward an Ordinance in order to
have his own man as the DGMC chief by
hook or by crook? They should not put
the blame on others. They should tell the
facts and pure facts and try to solvp
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the Sikh problem. And, Sir, if the Sikhs'
problems are not properly solved, I am
afraid, the efforts of Mr. Kushwatat
Singh and people like me won't be very
successful. Thank you very much, Sir.

SHRI AMARIJIT KAUR: What is the
problem?

DR. (SHRIMATI) RAJINDER
KAUR: Let him give me time and I will
speak for one hour or more on the Sikhs'
problems.

MR DEPUTY CHAIRMAN: All
right. Now, the Minister is to reply.

DR. (SHRIMATTI) RAJINDER
KAUR: Problems are there and I need
not repeat them here now.

SHRIMATI AMARJIT KAUR: What
is the problem? You mention them.

DR  (SHRIMATI) RAJINDER
KAUR: I can mention the problems. But
let him give me time.

MR. DEPUTY CHAIRMAN: That is
all rights Yes, Mr. Minister
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SHRI ARVIND GANESH KULKAR-
NI: Sir, why are you ringing the bell? We
are getting education from him. Let us
bear him.
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REFERENCE TO THE REPORTED

SPYING BY THREE EMPLOYEES OF

THE PAKISTAN EMBASSY IN NEW
DELHI.
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